
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE AT CHENNAI 

 
APPLICATION No. 94 OF 2023 (SZ) 

Satheesh, 
S/o. Narayanasamy 
15/39, Bathrakali Amman Kovil Street, 
Coimbatore District       … Applicant 

VERSUS 
1. Gudalur Municipality 
Rep by its Municipal Commissioner 
Gudalur-Coimbatore 
Coimbatore District and 2 others.     …Respondents 

 

ADDITIONAL TYPED SET OF PAPERS - INDEX FILED BY THE 1ST RESPONDENT 

S.No. DATE PARTICULARS OF DOCUMENTS Pg. No. 

 1. 12.03.2024 Resolution passed by 6th respondent with 
translated copy 

01 

2. 12.03.2024 Resolution passed by 6th respondent with 
translated copy 

03 

3. - Work Plan for compound wall 05 

4. - Work Plan for Minor Bridge 15 

5. 09.02.2024 Proceedings of Member Secretary/Join 
Director Coimbatore Local Planning 

Authority 

35 

6. - Site Plan Map 38 

It is certified that the abovementioned documents are true copies of its 
originals. 

Dated at Chennai this the 25th day of May, 2024 

 

Counsel for 1st Respondent 
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BEFORE THE NATIONAL GREEN 
TRIBUNAL (SZ) AT CHENNAI 

 
O.A. No.94 of 2023 
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M/s. V.ANANDHAMURTHY (1988/03) 
           S.KOUSIK (2474/18) 
           S.KUBERAN (5607/22) 

COUNSEL FOR 1ST RESPONDENT 
98655 25777 


